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<7 0As No.855/2001, 856/2001, 857/
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Dated thig Friday the 7ﬁH

n’ble Shri

working as Khalasi under

"""" ciectrical Engineer
Metropo?1tan Transport Project
Central Railway, Juinagar, )
Nav1 Mumba1. ‘

‘Shri M.V. Dange, -

working as Khalasi under
Divisional Electrical Engineer
Metropolitan Transport Project.
Central Ra11Way, uucnagar

Nav1 Mumbai .

_WSiri Gopa] V. Pa v?]

~ - D

Day of December,
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Ho Justice Birendra Dikshit, Vice Chairman
Hon’ble Smt.Shanta Sha Stry, Member \A!. =
‘ Shri Vijay S. Amberkar,
working as Khalasi under
® Assistant Electrical Engineer (C)
. Metropolitan Transport Project (R),

Central Railiway, Juinagar, : o

Navi MUmbai ' .. Applicant in
. : . CA 855/2001.

Shri P.G. Nehate, .

OA 856/2001.

(c),

(Rlys), .-
- App]icant'

OA 857/2001.

cal Engineer (C),
K :Faﬂ:D““t Project (R), )
S fuinagar, ' v
f{ .. Appiicant in
' - OA 855/2001.
Shri G. R Taielie, .
work;ng as Khatasi. under
Assistant Electrical Engineer (Cj,
Metropolitan Transport Project (R), ‘
Centra® Railway, Thane. .. Applicant 1in
’ ‘ CA 858/2001.

Apb]icaht in

,  859/2001,
. 864/2001,
1 869/2001,

in

-.'-W"‘ ° .
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WOrKINg a&s nha der .

‘Assistant Elec Engineer {C),

Metropolitan T t Project (R),’ \ .

Central Railwa: e. Applicant. in
T OA 860/2001.

Shr J.H. éte, - . . o

working as Kfa?asi_under_ o ' o,

Dy. Electrical Engineer (CY),
MTP (R), Central. n'inway,
Juinagar, Navi mMumbai. S .. Applicant an

OA 861/2001.-

in

Shri ViM. Kachans, |

working as Khaiasi under .

Assistant Electrical Engineer (C), . .

MTP (R), Central Railway, Thane. . «.'Applicant 1
v : : CA 862/2001.

.8

shri R.K. Reddy "
working as Khalasi under \

. Assistant Elect: ical Engineer (C),

- MTP (R}, Central Railway, L L

Juinagar, NaVT fumbat. _ . .. Applicant in
' S e OA 863/2001.

———d “‘) Q_)

Shr1 R.L. hadam, ‘

w0rk1ng as Mason-II11 under

Assistant Electrical Enginesr (Cj, . ,

MTP (R), Central Railway, Thane. .. Applicant in
o : o - - OA 864/2001.

Shri A.R. Sheikh,

working -as Khalasi under

Assistant Electrical Engineer (C), o

MTP (R), Central Railway, Thane. .. Applicant in
o ~.¢'_x : - C OCA 865/2001..

L

Shri T.R. Patilj >

working as hna1a§1 Br - ’

Assistant Electr¥cal Engineer (C), 7 .

MTP(R), CenbraT Railway, Thane. .o AppHeant—in
' S : E OA 866/4uu1.

[ R P (V1 u,wAUAMﬁ '
Shiri P.M. Narayang, S
working as Khaiasi u;ue. ,
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane._. .. Applicant in
C OA 867/2G01.
[ PP 1 LY [
Lonri L., Jdangie,
working as Khalasi under »
P S S, iy QPR SRS U | [ o e o mm am mCie IV a YA
Agsistant cieliriCar wiigirngel (uw); N .
MTP (R}, Central Railay, :
Juinagar, -Navi Mumbai. - .. Appiicant in
. OA 868/20G1.



Shri M.k, Muthu, . .

WOIrKing as khalasi under .

Dy. Chief Elsctrical Engineer (), ’

MTP (R), Centiral Railway,-

Juinagar, Navi Mumbai. - .. Applicant -in
o : , -OA 86S/2001.

Shri C. Soioman, : '

Driver (Ad-hocy, ) '

Assistant Electrical Engineer (Cj, ~ . .- _

MTP (R), Central Railway, Thanef_ ... Applicant in

D OA 87G/20U1,

Shri Y.E. Patil, - oy

working as Khalasi under ' ;

Assistant blectrical Engineer (C), .

MTP (R), Central Railway, .

Juinagar, Navi Mumbai. - .. Applicant in.

’ o . ' T . OA 871/2001.

Shri V.R. Patil, ‘ :

working as Khalasi under -

Assistant Electrical Enginesr {(C),

MTP (R), Central Railway, -

‘Juinagar, Navi Mumbai. .« Applicant in

' OA'872/2001.

Shri V.D. Taleie,

working as Khalasi under

Assistant Electrical Engineer (C),

MTP (R), Cehtral Railway, = » S

Juinagar, Navi Mumbai. S -, <« Applicant.in
: = - OA 873/2001.

Shri V.Ss. Javirkar,

WorKing as Knalasi under

Assistant Electrical Engineer (C),

MTP {(R), Céntral na11way, : ' . ,

Juinagar, Navi Mumbai. o .. Applicant in
: : . OA-874/2001.

{ By Advocate Shri M.S. Ramamurthy .. X L
YERSUS
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i Union or india, Tniougn
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-3.- Chief Administrative Officer (C),
Metropolitan Railway Project (R),
- CAO (C)’s Office, Central Railway,
New Administrative Building, :
7th Floor, C8T, Mumbai- 400001

4, Ass1stant Electr1ca1 Eng1neer (C),
Metropolitan Transport Project (R),
Central Railway, Juinagar, . o
Navi Mumbai. . _ : .. Respondents,

.

ORDER (ORAL) '
{ Per T smt. Shanta Shastry, Member (A) }

A1l these 20 (twenty) OAs 1nvolve a common _cause

" of action. The legal issue raised 1is. the same. The
relief sought is the same. The advocate is . a185 the.

same. We therefore proceed to d1spose off these OAs by a

.

-common order. ‘

2._‘ . The applicants are Khalasis 'work1ng_ in the
Central Ra11wey. For purposes of 111ustret1oh the”'facte
in O.A;Ne.855/2901 are given in brief, fhe applicant in.
‘the aforesaid 0.A. was 'grartedv temporary status with
effect from 1989\by\order dated 12.7.1990. According to’
_tﬁe applicant hewés\(gI}QQed on being .declared surplus
to join the office of Chief Engineer (c),‘Metropol1tan'

Transport Projbct on 1.4, 1991. Now after a lapse of ten

10.9.2001. The . art1c1e of chargcreads as folIows-—
“that 'the said Shri Vijay, Amberkar,
Khalasi arrived on transfer from Central

- Railway to MTP (R), Mumbai by producing
LPC No.HPB/797/D/ST/7FR dated 18,3.1991
issued under the signature of
CPO(S&T)/Central Railway. on enquiry.
with CPO(S&T)/Centra] Railway vide MTP
(R) Mumbai’'s letter No.MT/E/099 dated
17.7.2001, 1t was replied by CPO(84&T) -

- vide letter No.HPB/P.797/D/S&T/C1. /PNM -~
© 1870/1839 dated 5.9.2001 that the LPC in
question was not issued by his office.
‘It clearly. indicates that Shri Vijay
. ‘ : R

-



_5._

Amberkér,'kha1as1'obta1nad appointment 1in-

MPT (R) Mumbai by producing the fake

office order.” | R ~ .
3. Similar charge’ sheet has been {seued to the
applicants ‘in other OAs also. | |
4, \"The"appliéant,'haa:hsaa11ed the charge sheét on
two main grounds viz.
(1) The chardg éheet ha;'been iesued aftér‘neafly ten
years of his joining the MTP in 1891. ' No reasons are
forthcbm1ng by ‘way o% ‘any7-docuﬁéh€ 6r oﬁherwisi to
‘explain the enormous de1ay 1n 1ssu1n9 the charge aheet.
(i1) 'g;usuff1c1ent mater1a1 or basis is available to
‘ju3t1fy the 1issue of the charge sheet. It is based on
& mere exchange of letters dated 17.7.2001 and 5.9.2001
as ment{oné& in the article of charge. - |
5. The learned counse1 for the applicant submits

'further that out of 33. emp]oyees who Jjoined the
. Matropolitan Tran orq\ii:ijyt on being declared surplus

, only 9 employees ,hqve beén charge sheeted. . It 1
d1scr1m1natory. ‘ ‘The fore the charge sheet of 10.9.2001
'13 11ab]é’to be quashed and set aside -at the outset.

B.~ The Learned Counsel also said that the app11c§n£§
have }epf1ed)tq ﬁhe charge sheet-and have réquested'to-be
'provided with a'defénce'Tawyef. |

7. . We .have heard the Learnéd Counsel for the
applicants. - In_‘édr cons{dered view it is npt necesé&cy
‘to interfere with the due process‘df law at this stabe}

In regard to the demand for a defence lawyer, since the

charge is of ai]eged forgery and;sjnce the applicants are

.
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“only. Khalasis ﬁhei;ehqudry off1cer 'shaTT"teke' “into

cons1derat1on,vtﬁﬁe aspect a1so et the time of hearing

\wh11e dea11ng w1thzthe request for defence 1awyer.ﬂ

81{, In the above/v‘

d1sm1ssed at the adnﬁs.

w of the matter a11 the O A s are

10' stage 1tse1f We do not erder

v - v
N . - . . T o - -

e ~ . X . . o - . o
. . . . = .

s Smt Shanta Shastry ) o ( B1rendra Dikshit )
Member (A) : * .e,3  . Vice Chairman.
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